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Mumbai-400020 for Applicant No. 1/ Traruferor Company pursuant to Section
230(5) of the companies Act, 2013 as per Rule 8 of the Companies (Complomises,

Arrangemmb and Ama.lga_mation) Rules, 2015. [f no response is received by the

Tribuaal from the Income Tax Authority within 30 days of the date of receipt of
the notice it will be presumed that Income Tax Authority has no objection to the
proposed Scheme aE per Rule 8 of the Companies (Compromises, Arangements
and AmalgarEtion) Rules, 2016.

At least 30 clear days befote the date fixed for hearing, the Applicant Companies

serve the notice of meeting of the Equity Shareholders of Applicant No. 1 and

Equity Shareholder, Preference Shareholders and Debenture holders oI the
Applicant No. 2 upon the official Liquidator, High Coun Bombay pursuant the
Section 230(5) of the Companies Act, 2013. The Tribunal is appointing Chartered
Accountant, M/s Saket Shantilal Jain & Associates, Office No. 71,2^,t Fl(x)r,
Empire Building 134, D.N. Road, Opp. C.S.T. Station, Fort, Mumbai_400001 with
consolidated remuneration of Rs.50,000/- to assist the Officiat Liquidator to
sctutinize books of accounts of the Applicant Companies for last 3 years. II no
response is received by the concemed Tribunal from Official Liquidator within 30

days, it may be presumed that Official Liquidator, High Court Bombay has no
obiection to the proposed Scheme as per Rule g of the Companies (Compromises,

Arangements and ArrBlgamation) Ru_les, 2016.

Pantula Mohan M.K.Shrawat

Hon'ble Member (Judicial)Hodble Member (Judicial)

Dalet Allgost 22, 2077
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